
IM the • CENTRhL aOl^INISTR-rtTIUE TRlBUfJrtL

PRINCIPmL bench: NEU DELHI

L.a. 313/94

I Neu Delhi this the 9th day of Play 1395

I Hon'bla Shri N,V ,Krishnan ,\/ic9-Chairman (a)
1

j Hon'ble Dr .H,.UedauaIli5 Ptember (3)
i

I Or. V.P.Gupta, Formerly,
Oy. Resident Commissioner,

I Hirnachal Pradesh, Govyt . at
i Delhi, Nou Deputy Secretary,
I Union Public Service Commission,
I Dhclpur House, Shahajahan Road,
! Nau Delhi,

Versus

Union of India, through the
Secretary to the Govt . of
India, Plinistry of Personnel,
Public Grievances and Pensions,
Department of Personnel and
Training, North Block,
Neu Delhi.

The Chief Secretary,
Govt. of Hirnachal Pradesh,
through Resident Commissioner,
Hirnachal Pradesh at Delhi.
27, Sikandra Road, '
Himachal Bhauan,,
Neu Delhi-11cool.

By advocate Sh.P.H,Ramchandani

Applicant

.Rofiespondent s

order (Oral)

Hon'ble Shri N.V.Krishnan,Vice—Chairman(h)

The applicant has -remained absent consecutively

on 28.3.95, 13.4.95 and today. Hence OA is dismissed

in default.

(Dr ./A.Vedavallij (N .V .Krishnan)
Fiember \3 } Vice-Chairman (a)

cc


